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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 200/2014
IN
(IANO 340/2022, MA NO 872/2018, MA NO 875/2014, MA NO 480/2018)

M. C. MEHTA ...APPLICANT
VERSUS
UNION OF INDIA & ORS. ...RESPONDENTS

AFFIDAVIT ON BEHALF OF DISTRICT MAGISTRATE VARANASI,
UP. IN COMPLIANCE TO THE ORDER DATED 20.01.2025
ALONGWITH THE SUPPORTING AFFIDAVIT.

MOST RESPECTFULLY SHOWETH

. That in the matter of Original Application No. 200/2014 (I.A. No. 340/2022, MA.
Nos.872/2018, 875/2014 & 480/2018), the Hon’ble National Green Tribunal
(NGT) passed an order on 20.01.2025 directing the State of Uttar Pradesh to
provide comprehensive timelines and status reports regarding the tapping of
drains, setting up of Sewage Treatment Plants (STPs), and ensuring that no
untreated sewage is discharged into rivers. The Hon’ble Tribunal further
instructed the Chief Secretary, State of UP, to file an affidavit with specific
tabulated details and also sought responses for multiple districts, including

Varanasi. The relevant excerpts are as follows:

“...7. Learned Counsel for the applicant referring to Annexure-2 of the rep
ort of CPCB has submitted that several untapped drains exist in different
cities and, therefore, the State mtist disclose the timeline for tapping these
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drains and for setting up the STPs for treating the sewage from these
drains. Hence, we require the ChiefSecretary, State of UP to file the
affidavit disclosing the information relating to each of the drains in
different districts, sewage generated from it, the STP to which it is
proposed to be connected, the timeline for making the STP functional,
funds which are available, identification and allotment of land for setting
up the STP. Let this information be provided in the following tabulated

form.-"

Nam
e of
Drai

Quantity S§F1I_3Pt/o LAND Timeline
of which the / FUND/ | Timeline for
Tapped || Sewage drain i Status | Status for  ||Completing
District/Tow or discharg of |of funds| making the
n Untappe | e from pr:)pgsed Land || provide| the STP | household
d the cor?neite allotte | d for ||functionallconnectivit
Drain d after d for |[the STP I y to that
(MLD) . STP STP
tapping

2. Though, an affidavit on behalf of the ChiefSecretary, State of UP in

pursuance to the order dated 06.11.2024 has been filed but above details

relating to the drains have not been disclosed.

3. Learned AAG appearing for the State of UP submits that information
has been collected, and ground verification of the information concerning
the drains and therr trapping and discharge of untreated sewage in the
river IS under verification.
4. Learned Counsel for the applicant submits that she has filed
submissions on 18.01.2025. Submissions have not come on record. She has

submitted that in the said submissions it has been disclosed that in the year
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2024, there was zero progress in all the districts of the State of UP with
respect to sewage treatment, bio-medical waste, municipal solid waste,
legacy waste, industries versus hazardous waste. She submits that a copy
thereof has been supplied to Counsel for the State of UP who will have an
opportunity to response to the same within two weeks.
5. Learned Counsel for the applicant has also submitted that atleast for
districts Kanpu r Nagar, Fatehpur, Varanasi, Mirzapur, Ghazipur, Balia,
Sambhal, Meerut and Baghpat, Chandauli, State of UP should file
response as directed by order dated 06.11.2024 and disclose the com ylete
details relating to existing drains their tayying7untayying STPS treating
the discharge from these drains and discharge of untreated sewage in the
river from the drains. Let this affidavit be filed by the State of UP within a
period of two weeks.
6. Having regard to the issue involved in the matter the Head of the UP
State Ganga Committee is directed to remain virtually present to assist the

Tribunal on the next date of hearing.

[.Liston 17.02.2025.”

STATUS OF DRAINS, TAPPING STATUS, SEWAGE TREATMENT
PLANTS

2. It is pertinent to note that the Project Manager, UP Jal Nigam (Rural),
Varanasi (Letter No. 155/M-3/03, dated 07.02.2025), .have informed that the
status of tapped/untapped/partially tapped drains and sewage treatment plants
(STPs), along with details such as each STP’s catchment area, network area, and

sewer line household connectivity, is summarized in tabular form (below). The
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6
letters of UPJN (Rural & Urban) are filed herewith and marked as Annexure
No. 1.
STATUS OF TAPPED/UNTAPPED/PARTIALLY TAPPED DRAINS
3. Below is the complete tabular data enumerating each drain in Varanasi,
specifying whether it is tapped, untapped, or partially tapped. The table also
includes the quantity of sewage discharge in MLD, the STP connection (if any),
the timeline, and land/funding details (where applicable).
Tim
elin
Qua e
ntit for
y of com
Sew plet
age ing
disc the
har hou
ge seh
fro old
m con
the nect
Tappe | Dra ivit
dor in Timeline for y to
Name of District/ | Untap | (M making the STP | that
Drain Town ped LD) STP/ LAND/ FUND functional STP
STP to which Status of
the drain is Status of funds
proposed to be | Land provided
connected after | allotted for | for the
tapping STP STP
S.
N
0 I I i Y Vv VI VI
Balua Tapped to 10 Commisioned
1 | Ghat Varanasi ;’appe 0.13 | MLD STP at E‘)t fcable E‘)t icable | Project; STP
Drain Ramnagar PP PP under O&M
Shakti Tapped to 10 Commisioned
2 | Ghat Varanasi ;’appe 0.4 | MLD STP at E‘)t fcable E‘)t icable | Project; STP
Drain Ramnagar PP PP under O&M
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Tapped to 10

Commisioned

Ghat Varanasi ;jl'appe 0.34 | MLD STP at )':Ot licable )':Ot licabl Project; STP
Drain Ramnagar P PRUCADIE 1\ nder 0&M
Hanuman Tapped to 10 Commisioned
Ghat Varanasi ;’appe 0.09 | MLD STP at ROt icaby ROt icapje | PrOjECt: STP
Drain Ramnagar pplicable PPUICADIE | nder 0&M
Rambag Tapped to 10 Commisioned
Ghat Varanasi ;’appe 8.2 | MLD STP at EOt licabl EOt licabl Project; STP
Drain Ramnagar pplicable PPUCAIE 1\ nder 0&M
Partially
tapped to 50
MLD Ramana
STP.
Construction of
additional 55
MLD STP is Funds
sanctioned vide Allocated
Assi/ Partial AA&ES dated | Allotted. (INR
Sy 19.10.2022. STP under 308.09
Nagwa Varanasi 78 . 6-Dec-25
Drain Tappe Overall _ Constructio Cr)—und_er
d Progress is n Namami
26%. The drain Gange
is currently program
under
treatment
through
Advance
Oxidation
Process --
Partially
tapped to 50
MLD Ramana
STP. Funds
. Construction of Allocated
Partial additional 55 Allotted. (INR
Nakkha | \/aranasi | Y 5 |MLDSTPis | >1Punder | 30809 6-Dec-25
Drain Tappe . . Constructio | Cr)-under
d sanctioned vide n Namami
AA&ES dated Gange
19.10.2022.
Overall program
Progress is

26%.
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Samne Tapped to 50 Commisioned
8 | Ghat Varanasi ;jl'appe 1.17 | MLD STP at EOt licable EOt licable Project; STP
Drain Ramana P P under O&M i
Tapped to 80 .
9 Shivala \Varanasi Tappe 5 MLD STP at Not Not gf?ggt'?'%r.fg
Drain d Deenapur to Applicable | Applicable Ject,
) under O&M
River Ganga
Harishcha Tapped to 80 Commisioned
10 | ndra Varanasi ;’appe 25 | MLD STP at 2‘“ cable 2‘“ icable | Proiect; STP
Drain Deenapur PP PP under O&M .
Tapped to 80 Commisioned
Mansarov . | Tappe Not Not -
11 . Varanasi 45 | MLD STP at . . Project; STP
ar Drain d Deenapur Applicable Applicable under O&M ~
Pandey Tapped to 80 Commisioned
12 | Ghat Varanasi ;’appe MLD STP at Z‘\Ot cable Z‘\Ot icable | Project; STP
Drain Deenapur bp bp under O&M )
Dr.R.P. Tapped to 80 Commisioned
13 | Ghat Varanasi ;’appe 30 | MLD STP at ;'\Ot icable ;'\Ot icapje | Proiect; STP
Drain Deenapur bp bp under O&M i
Tapped to 80 Commisioned
14 'E\)"f;:]Ghat Varanasi | {*PP¢ MLDSTPat | NOC. || Project; STP
Deenapur P P under O&M i
Lalita Tapped to 80 Commisioned
15 | Ghat Varanasi ;’appe MLD STP at E‘)t cable E‘)t icable | PFOjECt: STP
Drain Deenapur PP PP under O&M .
Jalasen Tapped to 80 Commisioned
16 | Ghat Varanasi ;’appe 45 | MLD STP at x‘)t licable x‘)t licable | Proiect; STP
Drain Deenapur PP PP under O&M .
Manikarni Tapped to 80 Commisioned
17 | ka Ghat Varanasi ;’appe MLD STP at ROt licable ROt licable Project; STP
Drain Deenapur PP PP under O&M i
Sankatha Tapped to 80 Commisioned
18 | Ghat Varanasi ;’appe MLD STP at ROt cable ROt icabje | Proiect; STP
Drain Deenapur PP PP under O&M -
Mehta Tapped to 80 Commisioned
19 | Ghat Varanasi ;’appe 15 | MLD STP at ROt fcable ROt icable | Project: STP
Drain Deenapur PP PP under O&M .
Tapped to 80 Commisioned
Ram Ghat . | Tappe Not Not -
20 Drain Varanasi d MLD STP at Applicable Applicable Project; STP

Deenapur

under O&M




39845

9
Panchgang Tapped to 80 Commisioned
21 | a Ghat Varanasi ;jl'appe MLD STP at EOt licable EOt licable Project; STP
Drain Deenapur P P under O&M i
Brahma Tapped to 80 Commisioned
22 | Ghat Varanasi ;’appe MLD STP at EOt licable EOt licable Project; STP
Drain Deenapur PP PP under O&M i
Tapped to 80 Commisioned
23 'B?Li?]hat Varanasi ;’appe MLD STP at 2‘“ cable 2‘“ icable | Proiect; STP
Deenapur PP PP under O&M .
Trilochan Tapped to 80 Commisioned
24 | Ghat varanasi | (*P° | 45 [MLDsTPat |t [N | Project; STP
Drain Deenapur PP PP under O&M .
. Tapped to 80 Commisioned
25 [T)‘frg?’r? Varanasi ;’appe 28 | MLD STP at Z‘\Ot cable Z‘\Ot icable | Project; STP
Deenapur bp bp under O&M i
. Tapped to 80 Commisioned
26 ng"’;':isnas“ Varanasi ;’appe 04 | MLDSTP at ;'\Ot icable ;'\Ot icapje | Proiect; STP
Deenapur bp bp under O&M i
Rajghat Tapped to 80 Commisioned
27 | Drain varanasi | (*P¢ | 02 [mMLDsTPat | . [N | Project; STP
(small) Deenapur P P under O&M i
Rajghat
Drain/Raj Tapped to 80 Commisioned
28 | ghat Varanasi ;’appe 0 | MLD STP at ROt licable ROt licable Project; STP
Outfall/Kh Deenapur PP PP under O&M
irkiya --
Sujabad
Drain
(Ghatwari Funds
Mata Proposed to be Land Allocated
Mandir . | Untap tapped to (INR 96.17 i : 03.0
29 | praing | Varanasi | oy | 45 | sUZABAD plocatec @t 1 Cryunder | M0 550
Shayar STP AMRUT 26.
Mata 2.0
Mandir
Drain)
. Tapped to 140 Commisioned
30 Zgjr';‘i’ﬁ”y varanasi | (*P° | 76 [MLDsTPat | [N | Project; STP
Deenapur PP PP under O&M .
Sadar Tapped to 140 Commisioned
31 | Bazar Varanasi ;’appe 2 | MLD STP at E‘)t fcable E‘)t icable | Project; STP
Drain Deenapur PP PP under O&M
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10

Raja Tapped to 140 Commisioned
32 | Bazar Varanasi ;jl'appe 0.1 [ MLD STP at EOt licabl EOt licabl Project; STP
Drain Deenapur pplicable PRUCADIE 1\ nder 0&M i
Nakkhi Tapped to 140 Commisioned
33 | Ghat Varanasi ;’appe 0.1 [ MLD STP at EOt licabl EOt licabl Project; STP
Drain Deenapur pplicable PPUICADIE |\ nder 0&M i
Partially
tapped to 120
MLD STP at
Goithaha.
Partial DPR of . .
Narokhar Ay Construc_tlon of Commlsmned
34 Drain Varanasi Tappe 7.5 | effluent line to Project; STP
d discharge under O&M
effluent of
Goitaha STP to
river Varuna is
submitted to Not
NMCG. Applicable --
Sarang Tapped to 140 Commisioned
35 | Talab Varanasi ;’appe 15 | MLD STP at EOt ficab] EOt icable | Project; STP
Drain Deenapur pplicable PPUCADIE 1\ nder 0&M i
Tapped to 140
MLD STP at
Deenapur
(Interim
Measure). The
_ _ | Tappe flov_v will reach Not Not Commisioned
36 | Nai Basti Varanasi d 3 | Goithaha 120 Applicabl Applicabl Project; STP
MLD STP once pplicable pplicable under O&M
the entire
Trans-Yamuna
area is covered
by Sewerage
Network. --
. Tapped to 140 Commisioned
Teliya Bag . | Tappe Not Not —
37 Drain Varanasi d 18 | MLD STP at Applicable Applicable Project; STP

Deenapur

under O&M
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Central
Jail Drain

Varanasi

Tappe

6.5
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Tapped to 140
MLD STP at
Deenapur
(Interim
Measure). The
flow will reach
Goithaha 120
MLD STP once
the entire
Trans-Yamuna
area is covered
by Sewerage
Network.

Not
Applicable

Not
Applicable

Commisioned
Project; STP
under O&M

39

Ordely
Bazar
Drain

Varanasi

Tappe

Tapped to 140
MLD STP at
Deenapur
(Interim
Measure). The
flow will reach
Goithaha 120
MLD STP once
the entire
Trans-Yamuna
area is covered
by Sewerage
Network.

Not
Applicable

Not
Applicable

Commisioned
Project; STP
under O&M

40

Chamraut
ha Drain

Varanasi

Tappe

15

Tapped to 140
MLD STP at
Deenapur
(Interim
Measure). The
flow will reach
Goithaha 120
MLD STP once
the entire
Trans-Yamuna
area is covered
by Sewerage
Network.

Not
Applicable

Not
Applicable

Commisioned
Project; STP
under O&M

41

Khajury
Colony
Drain

Varanasi

Tappe

15

Tapped to 140
MLD STP at
Deenapur
(Interim
Measure). The
flow will reach
Goithaha 120
MLD STP once
the entire
Trans-Yamuna
area is covered
by Sewerage

Not
Applicable

Not
Applicable

Commisioned
Project; STP
under O&M
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Network.

12

Banaras

Tapped to 140
MLD STP at
Deenapur
(Interim
Measure). The
flow will reach

Commisioned

42 | Drain No.- | Varanasi ;’appe 1 | Goithaha 120 xgt)licable xgt)licable Project; STP
5 MLD STP once under O&M
the entire
Trans-Yamuna
area is covered
by Sewerage
Network. --
Tapped to 140
MLD STP at
Deenapur
(Interim
Measure). The
. flow will reach Commisioned
43 B;J;Lrilganj Varanasi ;’appe 2.5 | Goithaha 120 ngolicable ngolicable Project; STP
MLD STP once under O&M
the entire
Trans-Yamuna
area is covered
by Sewerage
Network. --
Proposed to be
tapped to New DPR
STP. Government costing Rs.
DPR of 1&D land is not 348.86 Cr
and Treatment available under
D_u rga/Da works for _ The Procéss third _
44 niyal/ \Varanasi Untap 37 Durga Drain of and Party DPR appraisal
Lohta ped (Sewerage . Party under process
Drain District-1V), procuring Appraisal
: private land
Varanas_l, is under under _
Amounting to Namami
Rs. 348.86 Cr.is | PO9ess: Gange
submitted to Program

NMCG. TPA is
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13
NOTE: 13 drains of River Varuna were tapped by UP Irrigation Department
through Interceptor sewer pipeline, of which 07 drains are overflowing due to
maintenance and handing over issue with Varanasi Nagar Nigam. Meeting was
held under chairmanship of Chief Secretary GoUP on 19.12.2024 wherein Nagar
Nigam has been instructed to take hand over of this sewer line. Process for
Handing over is initiated.
SUMMARY OF TAPPING STATUS
4. Below is a summarized overview of the number of drains, their tapping status,
and the corresponding sewage loads (in MLD). This also accounts for the
guantum of sewage treated from partially tapped drains, which means that
untreated sewage from partially tapped drains is also included in the
“untreated” category in order to present an accurate picture:
S.N | Distric | Tota | Tapp | Partial Total Total | Unta | ToTa | Tot | Total | Total | Tota Remark
0 t | ed # ly Treated | Untre | pped I al Untre | Treate |
Drai Tappe | Sewage ated # Sewa | Trea | ated d% | Untr
ns # d of Sewag ge ted | Sewa eate
partially e of Gene | (ML ge d %
tapped | partial ratio D) (ML
drain(M ly n D)
LD) tapped (ML
drains D)
1 | Varana | 44 39 3 57.5 33 2 2 176. | 745 70.3 29.7 Of the total
Si 03 74.5 MLD
untreated, 28
MLD is being
treated through
Advance
Oxidation
Pond. Please
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mention if the
balance 46.5
MLD is treated
through
alternate
method or not.

REPORT BY NAGAR NIGAM VARANASI ON TAPPED AND
UNTAPPED DRAINS:
5. In this regard, it is informed that for the treatment of sewage falling into the

Ganga and its tributaries, letters were sent to the executing agencies, namely
Namami Gange and the Rural Water Supply Department’s executing
agency UP Jal Nigam (Rural) and the Urban Development Department’s
executing agency UP Jal Nigam (Urban), requesting a report in the prescribed
format. In compliance, the concerned executing agencies prepared the
required report and submitted it to the Regional Officer of the Uttar
Pradesh Pollution Control Board via office letter number 121/NGT/02
dated 29.01.2025, which is enclosed.

6. A detailed report regarding tapped, untapped, and partially tapped drains
falling into the Ganga River was submitted through a letter to the Uttar Pradesh
Pollution Control Board. Regarding the construction of STPs for tapping
drains, instructions were given during a meeting chaired by the Chief
Secretary, Government of Uttar Pradesh, on 22.10.2024, assigning
responsibilities to different departments. The key directives from the meeting

are as follows:
A. ASSI & NAGWA DRAINS (VARANASI DISTRICT)

7. The representative of UP Jal Nigam (Rural) informed that the sewage discharge

in the Assi and Nagwa Drains is approximately 78 MLD (Million Liters per
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Day). Currently, 50 MLD sewage is being treated at the existing Ramna STP,
while the remaining 28 MLD will be treated at the proposed 55 MLD STP in
Bhagwanpur, which is under construction. The deadline for completing this STP
is 06.12.2025.

. Until then, an Advanced Oxidation Process (AOP) has been established for
interim treatment of the 28 MLD sewage. It was decided in the meeting that the
55 MLD STP at Bhagwanpur must be completed by 06.12.2025, and progress

updates must be provided regularly

. NAKKHA & SAMNEGHAT DRAINS (VARANASI DISTRICT)

. The representative of UP Jal Nigam (Rural) informed that the Nakkha Drain has
a sewage discharge of approximately 5 MLD. Out of this, 2.5 MLD sewage is
being treated at the 50 MLD Ramna STP, and the remaining 2.5 MLD will be
treated at the proposed 55 MLD Bhagwanpur STP, with a deadline of
06.12.2025.

10.For the Samneghat Drain, the sewage discharge is 1.17 MLD, which is already

being treated at the Ramna STP. The meeting decided that the entire sewage
flow from Nakkha Drain must be tapped and treated at the Ramna STP.

C. SAIR MATA TEMPLE & GHATAWARI MATA TEMPLE DRAINS

11.The representative of UP Jal Nigam (Rural) informed that the sewage discharge

in these drains is 4.5 MLD. A 7 MLD STP has been proposed in Sujabad under
the AMRUT 2.0 scheme, and work orders were issued on 09.09.2024. The
deadline for completion is 24 months.

15
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12.The meeting decided that the entire work of the 7 MLD STP must be completed
within 24 months, and component-wise progress updates should be provided.
D. STATUS OF UNTAPPED DRAINS IN THE GANGA AND
TRIBUTARIES
13.During a meeting chaired by the Chief Secretary, Government of Uttar Pradesh,
on 09.04.2024, different departments were assigned responsibilities for the
management of polluted water in the Varuna River. The UP Jal Nigam (Rural
and Urban) provided a report on 07.02.2025, outlining the status of untapped
drains flowing into the Ganga River.
TABLE: STATUS OF UNTAPPED DRAINS IN VARANASI
S. | Name | Distri | STP | Sewa STP Land Status/Funds ,Schedule | Prescribed | Execut
No. of ct/ Status | ge STPtobe | Land Funds | Time for period of ing
Drains | Town efflue | connected | allotted | allotted | Commissi | Connection | Agenc
nt after for STP | for STP | oning of | in domestic y
volu Drain STP connection
me Tapped STP
1 Sujab Untap | 45 Sujabad Land 96.17 | May 2026 | May 2026 | UP Jal
ad ped STP Marked | Crore Nigam
Ghata in | Allocat (Urban
Wari Sujabad ed )
Mata under
Templ | Vara AMR
e’ nasi UT'Z.O
Sairi
Mata
Templ
e
Drain
2 Durga Untap 37 DPR Govern DPR DPR UP Jal
/ ped Made ment costing Appraisal Nigam
. Vara Land ins under (Rural)
daniy nasi has not at Process
al been | 348.8
Lohata acquire | 6 crore
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17
Drain d yet,
process o
to
acquire
private
land is
underw
ay
Narok Partial 75 | 120 MLD Commissi UP Jal
har ly S‘Ir']Ph oned (Nigarlr;
. Goithaha Project Rura
Drain | Vara | tapped DPR | |sTPunder| K
nasi Construct O &M
ed

14,

15.

16.

INSTRUCTIONS FROM NAMAMI GANGE & RURAL WATER
SUPPLY DEPARTMENT

During the 6th meeting on 02.01.2025, chaired by the Principal Secretary,
Namami Gange & Rural Water Supply, it was directed that the drain
treatment work must be undertaken by Nagar Nigam Varanasi under

instructions from the Urban Development Department.

Accordingly, the Director of Swachh Bharat Mission (Urban), Uttar
Pradesh, issued a directive on 07.02.2025 to Nagar Nigam Varanasi to take
action. Nagar Nigam Varanasi considered Bioremediation, but due to high

sewage discharge, complete treatment is not feasible with this method.

Other alternatives such as Phytoremediation and Advanced Oxidation
Processes (AOP) were suggested. The Chief Engineer of the General
Engineering Department, Nagar Nigam Varanasi, was directed to study

the Phytoremediation method adopted near Taliya Drain in Gorakhpur
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(Rapti River) with the help of Dr. C.R. Babu (Principal Investigator,

CEMDE, Delhi University).Based on the findings, the untapped drains in

Varanasi must be treated using Phytoremediation by 30.03.2025.

STATUS OF SEWAGE TREATMENT PLANTS IN VARANASI

District: Varanasi

S.No | District STP Capacity | Utilisati | Operational | No of Compliance Complianc
(MLD) on . Status Drains Status w.r.t e Status
Capacity tapped Hon'ble NGT w.r.t
(MLD) In Vide order MoEF&C
30.04.2019 C norms
dated
13.10.2027
1 Varanas | Ramnagar 10 9.5 Operational 5 Compliant Compliant
i
2 | Varanas | Dinapur 80 80 Operational 20 Non-compliant Compliant
i
3 Varanas | Bhagwanpu 8 8 Operational 0 Non-compliant Compliant
i r
4 Varanas Dinapur 140 125 Operational 13 Non- Compliant
i compl
iant
5 Varanas | Goithaha 120 55 Operational 1 Compliant Compliant
i
6 Varanas BLW 12 6 Operational 0 Non-compliant Compliant
i
7 Varanas | Ramana 50 50 Operational 3 Compliant Compliant

STP'S CATCHMENT AREA, NETWORK AREA AND SEWER LINE
HOUSEHOLD CONNECTIVITY IN VARANASI

14.The table below identifies the areas each STP covers , along with data on the

sewer network, catchment area, and household connections:
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STP Catchment Area
Sewer Line Household (HH) connectivity
Laying STP Sewer Line
STP Catchment | Household Total HH | Completed | Remaining
Network Area (HH) Connection HH HH

STP (Km) (SqKm) | connectivity (Nos) Connection | Connection
80 MLD Dinapur
STP - -
140 MLD
Dinapur STP -- B
120 MLD
Goithaha 149 km" B
g%yw Ramana ~ -- 156300 414809 156300 | 258509%*
10 MLD
Ramnagar STP -- B
8 MLD
Bhagwanpur STP -- B
12 MLD BLW
STP - -

*Sewer line laid by UP Jal Nigam (Urban).

** Action Plans for remaining sewer household connections have been submitted.
After approval of CWAP (City Water Action Plan) and formulation of DPR these
remaining sewer household connections shall be connected to STPs.

COMPLIANCE STATUS OF STPS

Monitoring of STPs

15.That the Sewage Treatment Plants in Varanasi are being monitored by the Board

(i.e., U.P. Pollution Control Board) through its Regional Office on a weekly

basis. The STPs’ discharges are monitored for the parameters prescribed under

the Environment (Protection) Act, 1986 (as amended). Inspections are carried

out at different timings to ensure surprise inspections for effective monitoring.
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Compliance Status w.r.t

Compliance Status w.r.t

S.No. Status Hon'ble NGT Vide order MoEF&CC norms dated
30.04.2019 13.10.2017
a. MLD Ramnagar , Varanasi, 1. 140 MLD Dinapur
2. 120MLD Goithaha, 2.80 MLD Dinapur
1 Complying

Varanasi

3. 50 MLD Ramana,Varanasi

3. 9.8 Bhagwanpur
4. 12 MLD BLW

DETAILED STP INSPECTION FINDINGS (UPPCB VARANASI)

. _|| Complying Status || Complying Status
Name of || Treatment Date of Operatlon.al/Non w.r.t Hon'ble NGT| w.r.t MOEF&CC
S.No. . Operational .
STPs | Technology|| Inspeciton Status Vide order norms dated
30.04.2019 13.10.2017
1o MED A0 01.02.2025 | Operational Complying -
amnagar
2[R MED AP 30.01.2025  |[Operational - Complying
apur
9.8 Operational - i
3 Bhagwanpur ASP 01.02.2025 p Complying
4 [OMID TR & ASP [30.01.2025 | Operational - Complying
mapur
5 go MLD licpp 01.02.2025 |Operational Complying )
oithaha
6 I2ZMLD |\ op 01.02.2025  ||Operational - Complying

BLW
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STP STANDARD

lParameter]|  Unit  ||Hon'ble NGT Vide order 30.04.2019|MoEF&CC norms dated 13.10.2017|

pH - 55—9.0 I5.5—9.0 |
TSS Img/L 120 <100 |
BOD  |mg/L 110 130 |
coD  |mgl |50 I |
FC IMPN/100m1]230 <1000 |

(The letters of Regional Officer UPPCB VARANASI vide letter No(Letter No. 2361/OA-

200/2014, dated 04.02.2025). is filed herewith and marked as Annexure No. 2.)

REPORT ON LEGACY WASTE STATUS VARANASI
16.The Municipal Commissioner of Varanasi, via letter No. 346/SBM/VMC(C/2024-

25 dated 08.10.2024, has submitted a proposal to the State Mission Director
(SBM), Lucknow. This submission includes a Detailed Project Report (DPR)
based on a counter survey and quantification conducted by the Municipal
Corporation and the Regional Center for Urban & Environmental Studies,
Lucknow (under the Ministry of Housing and Urban Affairs, Government of
India).

17.The proposal seeks approval for funding of 36,428.99 lakh for the complete
disposal of 1,284,806 metric tons of legacy waste.

18.The proposal sanction under process, which will be conducted The State-Level
Technical Committee, chaired by the Principal Secretary, Urban Development,
Government of Uttar Pradesh and the High-Power Sanction Committee, chaired

by the Chief Secretary, Government of Uttar Pradesh.
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19.Upon approval, the disposal of legacy waste will be carried out in accordance
with government norms and guidelines.
District Muncipal Solid C&D Waste Legacy Waste
Waste (TPD) (TPD) (TPD)
Annual Annual . Treatment
Generation Treatment Generation Treatment |Total Quantity Quantity
Varanasi 346750.00 346750.00  |[32850.00  [32850.00 ||1,284,806.00 |-
Nagar Nigam

(Elaboration: This data indicates an annual generation of 346750 Tonnes of

Municipal Solid Waste, all of which is reportedly treated, and 32850 Tonnes of

Construction & Demolition Waste, which is also treated in full. The total

quantity of legacy waste is 1,284806.00 lakh Tonne. The remainder is subject

to new disposal strategies dependent on funds.)

STATUS OF SOLID WASTE PROCESSING PLANT OPERATED BY

VARANASI NAGAR NIGAM

19.Below are details of the solid waste processing facilities in Varanasi Nagar Nigam:

22

S.No. Plant Site Facilities Installed Capacity (TPD)
1 'Waste to Compost plant Karsada Composte/RDF 600
Waste to Charcoal plant, Ramna Charcoal 600
2 |Ramna C&D Plant C & D PLANT 200
3 [MRF 1-Ordaly Bazar
2-Fatman Road MRF Plant 6
3- Bhawaniya Pokhari
3 [Waste to Energy
1-IDH 3 No. PLANT 15
2-PahariyaMandi
3-Bhawaniya Pokhri
4  [Karsada Carcass Plant Meat Bone Meal - 12
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MT/day using 50 dead

animals.

(Elaboration: The Municipal Corporation runs a solid waste with a capacity of 1215

TPD, a C&D processing plant capable of handling 200 TPD, an MRF plant with 6

TPD capacity, and a carcass processing plant that converts 50 dead animals per day

into bone meal and tallow.)

20.As per information received from Mining Officer Varanasi, At present there is no
sand/stone mining lease active in Varanasi.

Status of E Status of Status of
Name & . - g
- . Nature of nvironment Consent to Mining acfiiities
District No. of Mines . Address of
Mines Minine Lease Clearance by || Operate (CTO) | (Operafion/Not
g SEIAA cerfificate operational)
VARANASI |- - - |- - |- |

REPORT OF REGULATION OF FLOOD PLAIN ZONE IN VARANASI
21.The letters of Executive Engineer, Irrigation Department, Varanasi (vide
letter No. 259/BDV, dated 14.02.2025) is filed herewith and marked as

Annexure No. — 5. The following tabulation summarizes the flood plain zone

regulation and demarcation in VVaranasi:

Area /

River
Towns

Flood Plain Zone
Notification

Demarcation

Encroachment Removal Status

Timeline

Varanasi||Ganga

GO No. 24/2025/107/2025-
27-Sin0-4-
16(Writ)(NGT)/2023 dated
29.01.2025 (Govt. of UP)

Varanasi |[Varuna|

As per information received
from EE,lrrigation dept, (i)
For Flood Pain Zone
Demarcation of Varuna
River MOA dated 07-12-
2024 has been signed by
Irrigation  Department &
National Istitute of
Hydrology Roorkee (Uttara
Khand). Flood Pain Zone

06
Months
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Area / River Floqd_ P"'?“” Zone Demarcation Encroachment Removal Status |[Timeline
Towns Notification
Wrok is Under progress by
National Istitute of
Hydrology Roorkee
(Uttarakhand)

(Elaboration: The Government of Uttar Pradesh has issued a notification
declaring certain areas along the Ganga as flood plain zones, with pillars
demarcating a “no development zone” and a separate “regulatory zone.” For
Pandu River, letters have been sent to the Central Water Commission regarding
demarcation, expected to be completed within three months.)

As per information received from EE,Irrigation dept,

(i) For Flood Pain Zone Demarcation of Varuna River MOA dated 07-12-2024 has

been signed by Irrigation Department & National Istitute of Hydrology Roorkee
(Uttara Khand). Flood Pain Zone Wrok 1s Under Progress by National Istitute of
Hydrology Roorkee (UttaraKhand)

(ii)Flood Pain Zone Demarcation of Ganga River MOA dated 22-12-2023 has

been signed by Irrigation Department & National Istitute of Hydrology Roorkee
(Uttara Khand). Flood Pain Zone Wrok is Under Progress by National Istitute of
Hydrology Roorkee (UttaraKhand) (i) For Flood Pain Zone Demarcation of
Varuna River MOA dated 07-12-2024 has been signed by Irrigation Department
& National Istitute of Hydrology Roorkee (Uttara Khand). Flood Pain Zone
Wrok is Under Progress by National Istitute of Hydrology Roorkee
(UttaraKhand)

BIOMEDICAL WASTE MANAGEMENT

12 Total Number of Health Care Facilities(HCFs)-1313,
Total waste Generation-5473.6 (1313 numbers of Health Care Facilities )
Treated by CBWTF:

I. 1- M/s CPC Power India Pvt. Ltd, 310, Mohansarai, VVaranasi,
. M/s Sangam Mediserve Pvrt Ltd, Vill- Jatpur, Handiya, Janghai -
Dhannopur Road, Allahabad,
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ili. M/s VRBA Bio Waste Solution Pvt. Ltd. Industrial Area, Ramnagar
Phase -1, Chandauli
Iv. M/s Royal Pollution Control Services , Sadivahi, sultanpur

‘ Action Points H Situation/Gaps H Status |
S;g;‘t‘jdical No. of Health Care Facilities 1353 (798 Bedded + 555 Non-bedded)

| INo. of Beds 121,418 |
‘ HTotal BMW Generated H5506 Kg/Day |

Total Number of Hazardous Waste generating Industries
-20,  Total waste Generation-416.58 MT/Annum
Additional Hazardous waste points; generation ||(Disposed by TSDFs)

Data Needs (TPA) 1.Bharat oil & Waste Management Ltd. Gata no- 672,
Kumbhi Akhabarpur Kanpur Dehat

2- UP Waste Management Project,Kanpur Dehat

‘ HTotal BMW treated (TPA) H_ |
‘ HTotal Untreated BMW (TPA) HNil |
‘ HNO. of CBWTF members H1147 |

1- M/s CPC Power India Pvt. Ltd, 310, Mohansarai,
Varanasi

2- M/s Sangam Mediserve Pvrt Ltd, Vill- Jatpur,
Handiya, Janghai - Dhannopur Road, Allahabad,

3- M/s VRBA Bio Waste Solution Pvt. Ltd. Industrial
Area, Ramnagar Phase -1, Chandauli

4- M/s Royal Pollution Control Services , Sadivahi,
sultanpur

No. of CBWTF in district

‘ HIllegal disposal sites / sources HNone

22.In light of the above submissions and ongoing compliance efforts, it is
humbly submitted that all the concerned authorities—including the
departments overseeing the sewage treatment, municipal solid waste
management, biomedical waste management, and flood plain demarcation—
are collectively striving to fulfill the directions of the Hon’ble National Green
Tribunal. All measures and action plans, as detailed herein, reflect the
commitment to environmental conservation and public health protection.
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23.Furthermore, the District Magistrate, Varanasi, stands ever vigilant and
proactive, ensuring that the directives issued by the Hon’ble NGT are strictly
implemented without delay or dilution. The District Administration remains
on its toes to undertake all necessary steps for the betterment of the
environment and the welfare of the society, thus upholding the spirit and
purpose of the Hon’ble Tribunal’s orders.

THROUGH

(____..-- =

\}‘g\‘\\\{i‘f\\ﬁfof',
Date: 13.02.2025

Place: New Delhi

PRIYANKA SWAMI

ADVOCATE

Counsel for STATE, Uttar Pradesh

F-13, JANGPURA, NEW DELHI 110014
E-mail:advpriyankaswami@gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 200/2014 (I.A. No. 340/2022, M.A. Nos.872/2018,

875/2014 & 480/2018)
M.C. Mehta
Applicant
Versus
Union of India & Ors.
Respondent(s)
AFFIDAVIT

I._S. Rajalingam aged about 43years s/o V.Subbiah is presently posted as
D.M. Varanasi having office at Collectorate Varanasi.

1. That I am posted as stated above and well conversant with the facts of the
present case and as such competent to swear this affidavit on behalf of the
District Magistrate Varanasi before this Tribunal.

2. That the accompanying Affidavit has been drafted by our counsel upon my
instructions.

3. That the contents of the accompanying Affidavit are true and correct and the
knowledge has been derived from official records and nothing material has
been concealed therefrom

DEPONENT
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VERIFICATION

Verified on solemn affirmation at District Varanasion this 14 February day
of Friday 2025, that the contents of the foregoing affidavit are true and correct to
the best of my knowledge and no part of it is false and nothing material has been
concealed therefrom.

DEPONENT

ge e‘me .\IER‘F‘E}
’ 1e
(3(,\(’1 UA'A

Berak
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A. Tapping Staus of Drains
e for .
discharge from the making the STP  |the household
Name of Drain  |District/Town  [Tapped or Umtapped Deain (MLD) sw/ LAND/ FUND functional | connectivity to that STP
STP to which the
drain |s proposed to
be connected after  |Status of Land  [Status of funds provided
tapping |allotted for STP |for the STP
e [ v W v pXa e - .
oned
Tapped to 10 MLD ponen
1 Balua Ghat Dram Varanast Tapped TP ot - Not Applicable Not Applicable Project, STP under NA
O&M
d
Tapped to 10 MLD Commisione ‘
i { NA
2 Shakti Chat Oran Varsnasi apped 04 STP ot Ramnagar Not Applicable Not Applicabie Praject, STP under
ORM
loned
Tapped to 10 MLD i
3 Salotr Ghat Drain Varanay Tapped oM STP 8t Rarn Not Appl'cable Not Applicable Project, STP under NA
0&M
ioned
Hanuman Ghat Tapped to 10 MLD Commis!
4 ’ ! NA
petl Varanas Tapped 009 $TP at Remnagar Not Appiicabe Not App'icable Project, STP under
0&M
ned
R Ghat Commisio
s g ig Veranes: Tapped 82 Tapped 0 IOMLD | o0 0opicable NotAgplicable | Project, STP under NA
Orain STP at Ramnagar oject,
O&M
Partially tapped to 50|
MLD Ramana STP.
Construction of
additional 55 MLD
ol '::;m"‘“ Allotted STP |  Funds Allocated (R
o Assi/ Nagwa Drain Varanas' Partially Tapped 7 2938305, Ovarel under 208 09 Crj-under Namami|  06-Dec-25 NA
Progress is 32%. The Sones srmwrs
dran s currently
under treatment
through Advance
Oxidation Process
Partially tapped to 50|
MLD Ramana STP
sammracon et | aioted 518 | puncs Avocated inn
7 Naewha Dran Varanas/ Partialy Tapped S STP is sanctioned vide under 308 09 Cr) under Namami ©06-Dec-25 NA
AARES dated Construction Gange program
19.10 2022 Owverall
Progress 1s 32%
Cnmmlsaoﬂed
Samne Ghat Tapped to 50 MLD P
8
Py Vararasi Tappec 117 19 ar Risun Not Applicabie Not Applicable Pro)ectb :T": under NA
Tapped to 80 MLD Commisioned
9 Snivaia Drain Vararasi Tapped 5 STP at Dy to | Not b Not A Project. STP under NA
River Ganga O&M
Cemmisioned
Harshchandra Tapped to 80 MLD
0 Varanas Tapped 25 | Not Appiicable Not Applicable Project, STP under NA
Dra:n STP at Deenapur O&M
Commisioned
T
11 |osonsercwst Drain]  Varanasi Tapped as 3pped WBOMID | ) 4 oolicable Not Apalicable Project; STP under NA
STP at Deenapur
O&M _—

Sore v

q9%
P word
(wwfiwr), aroRi
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1
Parcey Ghat T
12 S Vacanas Yapped { :;':od to 80 MLD [— PR progect, STP under NA
o) r‘ ot
gy nmmvoned
Dr R P Ghat Tapped e U - NA
i 30 - 1, STP under
3 S NVaranas Yeoped STP & O - Not Applicable Not Apolicabie Proye< otat
' ~ commisoned
14 | Meercratomm [ vaanew Tonped soped 0 BOMID | .\ Aoplasble NotAcpicaly | project. STP under NA
STP at Deenapur oM
Tapped to 80 MLD N o
3 ropet, 97P under NA
15 Lalita Ghat Drany Varanast Tapped S1P at Deenapur Not Applicable Mot Applicanie prop i
Commisiored
Tapped 10 80 MLD NA
0 as licable Not App! t, $7P under
16 ialasen Ghat Drain Varanas) Tapped STP at Deenapur Not Appl pplcabe Projec pl-om
Tapped to 80 MLD c soned
Manikarnibe Char apped to NA
Not Applicable ' ect, STP under
¥4 - Varanan Tapped $TP &t Deenapur op Not App icable Pro; .
Tapped to 80 MLD comm
Senkatha Ghat ap) NA
: Not Applicable 1, STP under
8 — Varanau Tapped STP at Deenapur pphc Not Apphcacle Proge o
N FR——— Commisiored
) Mehta Ghat Drawr Varanaym Tapped W Nol Applicable Not Applcabe project. STP uncer NA
STP at Deenapur o'M
T 10 80MLD Commisoned
20 Ram Ghat Drain Varanasi Tapped s Not Applicable Not Apphcable project, STP under NA
STP st Deenapur ORM
13 3
Panchganga Ghat Tapped to 80 MLD , P onde® NA
Varanas Tapped Applicable Not Applica STPw
- Drain - = §7P atDeenapur | V' - P'°'“£_,&M
Bratma Ghat Tapped to 80 MLD .
n Applica | STP under NA
——— Varanas: Tapped STP at Dee: g Not Applicable Not App'icable Droﬂﬂb koo
Tapped to 80 MLD comm
23 Lal Ghat Drain Varanas Tapped Not Apphicable Not Aprlicable Project, STP under NA
STP at Deenapur oM
Commusiored
Trilochan Ghat Tapped to 80 MLD
2 v T 4 Not Applicable , STP urcer NA
P— aranasi apped 5 STP 3t Deenapur PO Not Applcabe Propao!" ‘
Tapped to 80 MLD Commoned
25 Teliya Dram Varanast Tapped 28 i Not Applicable Not App'icabie Project, STP under NA
STP at Deenapur oaM
Tapped 0 80 MLD R
26 Bha masur Dram Vararas Tapped 04 - < Not Applicable Not Applicable Project, STP under NA
STP at Ceenapur oot
Raghat D2 Tapped to 80 MLD Comrmisioned
-
N Not Applicable be P t, STP under NA
p Vararasi Tapped 02 STP at Deenapur ppl Not Applical rojec phens
Raghat Commisioned
T to 80 MLD
= Dram/Ragnet Varanasi Tapped 0 s’:::‘: — Not Applicable Not Appiicable Project; STP under NA
Curtall Xh rrva - ond &M
Sujpe sad Dram
(Cratwa Mata Propcsed to be Land Al ted Funds Allocated (INR
23 Marcr Drar & Varanasi Untapped a5 tapped to SUZABAD g 96.17 Cr) Under AMALT 03-May 25 03.05 2026.
Shayar WMata STP 20
W andir Dran)
4 5 Commisioned
30 Phuhwarna Dram Varanas Tapped 76 b s Not Applicabie Not Applicable Project STP under NA
STP at Deenapur 0&aM
Commusicned
R 40 MLD
21 |secarBmer Draim|  Varsnasi Tapped 2 2pped o 14AMLD | ) 4 o5icable NotApplicable | Project; STP uncer nA
. STP at Deenapur oaM
eeY s
-G 5
VO S

_ 1@«!«“?:1 (m\.‘:r‘w
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Tanped 1o 140 MLD Commisionad
» Re a Barar Dran Varanaw Tapped (B} STP at Deenapur Nat Applicable Not Appiicable Project, $TP under NA
&M
1apped to 140 MLD CGomnnionad
33 INakih Chat Orme Varanas Tapped 01 S stOeorapwr | " Not Aol Propect, ST® ander NA
0hM
Partiaily tapped to
120 MLD STP at
Gorthaha
DPR of Construction Commisored
2 Narochar Drawn Varanaa Parta’y Tapoed 75 of effluent line to | Mot Applicabie Prowct, STP under NA
discharge e fluent of 0&aM
Gaitaha STP to river
Varuna is submitted
o NMCG
Sarang Talad Commisioned
s ‘;.‘m Varanasi Yopped 15 ";;:': ::::::D Not ! Not Apphicasl Project, STP uncer NA
O&M
Tapped to 140 MLD
STP at Deenapur
(Interim Measure)
The flow will reach Commisoned
38 Nt Basti Varanas Tapped 3 Goithaha 120 MLD | Not Applicab Not A bl Project, STP under NA
STP ence the entire O&M
Trans Yamuna area is
covered Dy Sewerage
Network
e Telva Bag Draw Varanasi T Toppsdiin BB aS L Appl e NA
apped 18 StPse s Not Not Project, STP under
O%M
Tapped to 140 MLD
STP at Deenapur
{Interum Measure)
The flow will reach Commisioned
38 Central iad Dracm Varanast Tapped 65 Goithaha 120 MLD | Not Mot Project, ST? urder NA
STP once the enure ocam
Trars-Yamuna area is
covered by Sewerage
Network.
Tapped tc 140 MLD
STP at Deenapur
(Interim Measure).
The flow will reach Commis.oned
£ O";":‘"" Varanasi Tapped 7 Goithaha 120 MLD | Not Appiicabl Not Appheab Project, STP under NA
STP once the entire cam
Trans-Yamuna area is
covered by Sewerage
Network. PN
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Charvautha Drain

Varanas

Tapped

Tapped to 140 MLD
STP at Deenapur
{Interim Measure)
Trw tow will reach
Gonkaha 120 MLD
STP ance the entire

Not Apphcable

Mot Aoplicanle

Commismred
Proct. STP under
oM

34

Trans Yamuna area is
covered by Sewerage
Network

Tapped to 110 MLD
STP at Deenapur
{interim Measure).
The flow will reach
a Khajury Colony [oa— Yapped 15 Golthaha 120 MLD | Nt Applicable
Oreth STP ance the entire
Trans-Yamuna area is
covered by Sewerage
Network

Commisiored
Projoct. STP undsr NA
O&M

Not Appiicable

Tapped to 140 MLD
STP at Deenapur

(Interim Measure)
The flow will reach Commisiored
«@ | ;’"" ad JET — Tapped 1 Goithaha 120 MWD | Not Applicable NotApplicable  |proyect, STP under NA

STP once the entire O&M

Trans-Yamuna area is
covered by Sewerage
Network

Tapped to 140 MLD

STP at Deenapur
{interim Measure).
The flow will reach
Goithaha 120 MLD | Not Not Applicabl
STP once the entire
Trans Yamuna area is
covered by Sewerage
Network

Comm sioned
Project, STP under
OEM

NA

a3 Muke genDrain Varanasi Tapped 2s

Proposed to be
tapped to New STP
DPR of I&D and Government
T | st |or e sasse
DurgaSamval/ ) under third Party Party | DPRappra'sal

A Varanasi Untapped 37 (Sewerage Dlst.rkt- Process o.f and opraslissiw Sonietil] Mnder pracees NA
by - Gange Program

Amounting to Rs private land Is

34886Cris under progress.
submitted to NMCG,
TPA is in process

NOTE: 13 drawns of River Varuna were tapped by UP Irrigation Deptt through Interceptor sewear pipe line, of which 07 drains are overflowing due to maintenance and handing over issue with Varanas! Naga igam

Mertng was bec under chair of Cheef S y GoUP on 19.12 2024 wherein Nagar Nigam has been instructed to take hand over of this sewer line Process for Handing over is initiated .
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B Summary of Taoping Status
Total Yreated Sewage |Yotal Untrested —
SNo partially tapped of partially Otal Sewags Generation [ roval Traated Total Untrested Sewage
(MLD) Remark
Toral Tpped [Partially Yapped 1 (MILD) IMLD)
(AN diairs have been takey
Drowme care off and 100% wwage
INe v restment will be s vved
(with completaon of taken ug
a \a) 3y 57 15 2 %0 43 17557 oot
Qusc harge
0 %0 ) 18 20§ §7 315 @ 5 2%0 43 70 04| 29 04|
»
€ Lst of STPY In Varanasi
Compliance
Statusw it Compliance Status w » y
“ne { Hon'ble NGT MoEf&CC norms dated
‘ Vide order 1310 2027
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* Name of STP

Capacity(MLD

Areas Under STP.© ~

80 ML.D Dinapur STP

80

Assi, Shivala, Godauliya, Beniabag, Saraiya,
Chittanpura, Rajghat

Sigra, Rathyatra, BadiGaibi, Maldahiya,

3 140 MLD Dinapur STP 140
Cantonment
3 120 MLD Goithaha STP 120 Pandeypur, Katcheri, Orderly Bazaar,
Dinapur, Ashapur, Pahadiya
4 50 MLD Ramana STP 50 Sunderplfr, BHU, Nariya, Nagwa, Newada,
Sarai-Surjan
5 10 MLD Ramnagar STP 10 Ramnagar, Domari, Sujabad
6 8 ML.D Bhagwanpur STP 8 Banaras Hindu University Premises
7 12 MLD BLW STP 12 BLW Premises
{
Execufive ngineer, ] 9’);;;’6
Txel 2 s i) N :
s R 10i1-1, 2 W m
\straction DIVIS T
COp. ya) Nigam (Urban) oo ot br (), TR

varanasl
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. - N il iy
ih T
© Ust of STPs in Varanasl =
Compliance
Status w.r.t Compiance
Hon'ble nGT  [PWsw.rt
Vide order MoEF&CC norms
sNo st Capacity (MLD) Utifisation Capacity (MLD) Operational Status  |No of Drains tapped 30.04.2019 dated 13.10.2017
1 g 10 9.5 (jal nigam) (jal nigam) (jal nigam) (jal nigam) =
2] Dinspur $0 67.77 ~
3| Bhagwanpur S8 98
a| Dinapur 140 99.5
s| Goithaha 120 40
6] BLW 12 12
7| Ramana S0 50
mﬂ’i
8|  Jaunpur 30 30
D: Report of < «e Appellant
Distict  [Sewage Industries/HZW BMW [Msw / caD waste [Legacy Waste  |Hotels/Ashrams |FPZ Demarcation |Mining
varsrasi |2S0.S3MLD | Asperinformation | As per information received [(Nagar Nigam) (Nagar Nigam) * F(Nagar Nigam) |information to be As per rocc:n mﬁ Sesy
[Sewage received from from RO,UPPCB, Varanasi , provided by information ‘ m this
generated | RO,UPPCB, Varanasi: | :-Total Number of Health Care Irrigation received from | ¢ mation : all
TJotal Numberof |Facilities(HCFs)-1313, Total Department MO Varanasi, at [the inforrmations
Hazardous Waste waste Generation-5473.6 ‘ iy present there is |are provided by
generating Industries {(treated by CBWTF) 1-M/s no sand/stone |respective
20 Industries, | CPC Power India Pvt. Ltd, 310, mining lease |CcPartment
Total waste Mohansarai, Varanasi, 2- M/s activein |07 ™
Generation-416.58 | Sangam Mediserve Pvrt Ltd, Varanasi
MT/Annum (Disposed | Vill- Jatpur, Handiya, Janghai -
by TSDFs)1.Bharat ol | Dhannopur Road, Allahabad,
& Waste 3- M/s VRBA Bio Waste ‘
Management Ltd. Solution Pvt. Ltd. Industrial
CGata no- 672, Kumbhi] Area, Ramnagar Phase -1, 2 ” %
Akhabarpur Kanpur | Chandauli 4-M/s ; -
Dehat 2- UP Waste Royal Pollution Control A p
Management Services , Sadivahi, sultanpur =
Project.Xanpur Dehat g

S

JRF

.3\ o>\ Q(
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This \nformation This Information | T™his shaylg
shoud Include hould .mm:ﬂ m:‘"""‘ .
annual generation  |includetotal Hotels, Total |y, o o:umn
(TPD) and reatment |legacy waste Waste "":‘t Pood
achleved, along with |(Tonne) and Generated In nd me
name of Treatment  |treatment XGPerOY  lnotiieyy,
Facility achieved. and total "
waste
Jcollemd and
treated
72 MLD (28.74N)
iy currenly not
tapped 10 any
STP.
STPs for treating
72 MLD sewage
Is elther under
construction or
Lpbﬂs being
apparalsed
L. CPCB Report
No of Dralns Interim
tioned in CPCPB Measures
Distric|River ~eport Discharge (MLD) 800 Load (TPD) Tapped Draing  |Adopted Domestic Mixed
Varan{Ganpa 30 $8.98 1.71 27 1 29 1
s por DGC 1
Varuma 17 183.18) 9.56 10 0 ] 0
As per DGC ’
Total |As per CPCB 47 242.16)
As per DGC 41 290.53
“F. Water Quality of River Ganga as per CPCB Report (UPPCB® Report under NMWP December 2024)
‘ l il 00 (me/h) soo(mgm)  [fEImP/I0
Location
Primary Water Quality 2500 );
Notfedfor (6585 2Smg/t sImg/m o700 0 e
Outenor Bathing A
| Oriteri Mecian Values " m
L (Upstream 1122024 $.19(UPPCS*) 3 S(UPPCB®) 2.4(UPPCB®) 460(UPPCB®) [380(UPPCB®) a ﬂa—a’
(Dow 1123024 7.55(UPPCB") [7.stuppce®) IS(UPPCB®) (v |7500(UPPCB") |2600(UPPCE*) Wma miAs WTIEE e
.“‘) W 0%\ d quq ﬁzza'vr
g % W %ﬂy’ ¢ "'A,zmau/ IRTORA
? arC PATNE
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D: Report of the Appellant

39883

oistrict | Sewage Industries/HIW BMW [Msw 7 cao waste fegacy waste  |Motels/ashrams |¢2 pemareation /€ |Mining |
varanasi  |250.53 MLD Sewage | As per information | As per information received |(Nagar Nigam) (Nagar Nigam) TNapr Nigam)  [information to be Asper  |DGCto
generated received from from RO,UPPCB, Varanasi orovided by information  |coordinate
RO,UPPCB, Varanasi : | :Total Number of Health Irrigation received from |within district to
Total Number of | Care Facilities(MCFs)-1313, Department MO Varanasl, at obtain this
Hazardous Waste Total waste Generation- present there Is |information : all
generating Industries -| 5473.6 (treated by CBWTF) no sand/stone [the informations
20 Industries,  Total| 1- M/s CPC Power India Pvt. mining lease  fare provided by
waste Generation- Ltd, 310, Mohansaral, active in respective
416.58 MT/Annum | Varanasi, 2- M/s Sangam Varanasi  |department
(Disposed by Mediserve Pvrt Ltd, Vill- concern.
TSOFs)1.Bharat oil & | Jatpur, Handiya, Janghal -
Waste Management Dhannopur Road,
Ltd. Gata no- 672, |Allahabad, 3-M/s VRBA
Kumbhi Akhabarpur | Bio Waste Solution Pvt. Ltd.
Kanpur Dehat 2-UP | Industrial Area, Ramnagar
Waste Management Phase -1, Chandaull
Project,Xanpur Dehat 4- M/s Royal Pollution
Control Services , Sadivahl,
sultanpur
17853 MiD This information This information | This should This should Include
(72.26%) currently should Include * should include No of current status of
being treated annual generation  |indudetotal Hotels, Total Flood Plain®
|(TPD) and treatment Jlegacy waste Waste Generated |2onation and E-
achieved, along with |(Tonne) and in KG per Day and |Flow notification
name of Treatment |treatment total waste
[Facitiey achieved. collected and
- treated
T2MLD (28.74%) Is
cuealy not tapped
10 any STP.
STPs for treating 72
MLD sewage is
either under
construction or plans
being 2pparaised

o
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£. CPCB Report
No of Drains Interirn Measures
mentioned in CPCPB Adopted estic Mixed
District  |River report Discharge (MLD) 80D Load (TPD) Tapped Drains 3 P >5 1
varanasl |Ganga 30 58.98 2.71 =2
As per DGC . o 17 o
Varuna 17 183.18 956 10
As per DGC
AS per CPCB (“As per - 3 (UPPCB*) 45 (UPPCB™) 1 (UPPCB*)
Total UPPCR) 46 (UPPCB*) 367.4(UPPCB®) 7.223(UPPCB®) 31(UPPC8 ) :
As per DGC a7 24216
F. Water Quality of River Ganga as per cPCB Report (UPPCB® Report under NMWP December 2024)
Faecal Streptococc]
| Date of Sample DO (mg/it) BOD (mg/it) FC [mpn/100 mi)
Districe Location Collection and testing ?H (FS) mpn/3100 mil
Primary Water Quality <2500
Criteria Notified for |6.5-8.S 25mg/it <Smg/it . SV <S00 mpn/100 m1i
Criteriy Media Outdoor Bathing s
location :""\""“ - 1
location 1.122024 8.19(UPPCB=) 8.S(UPPCB~) -
Stream 2_4(UPP. -
1.12.2024 7.88(UPPCB~) 7. 6(UPPCB~) 35:UPP§:-: ;GO(UPPcao) 3BO(UPPCB")
M 20O0WUPPCB®)  |2600(UPPCE )
<1y
"\1

<~y .<

“+*
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Varanasi Nagar Nigam

Legacy Waste

Hotels/Ashrams

MSW / C&D Waste

(information to be provided by Nagar
Nigam/ Urban Development
Department) - The city generates a
total of 950 TPD of waste, while its
waste processing capacity is 1,215
TPD. Additionally, the city produces
80-90 TPD of C&D waste, with a
processing capacity of 200 TPD.

(Information to be
provided by Nagar Nigam/
Urban Development
Department) - Varanasi
city has 12,84,806 lakh
tonnes of legacy waste,
which will be remediated
following the approval of
the Detailed Project
Report (DPR) and funding
from the Uttar Pradesh
government.

(Information to be provided by Nagar
Nigam/ Urban Development
Department) - Varanasi has a total of
404 hotels, contributing significantly to
the city's hospitality sector. On
average, these establishments
generate approximately 112 TPD
(tonnes per day) of solid waste, which
requires efficient management and
processing to maintain cleanliness and
sustainability in the city.

This information should include annual
generation (TPD) and treatment
achieved, along with name of
Treatment Facility- The total annual
generation of Municipal Solid Waste
(MSW) in Varanasi is approximately
3,46,750 tonnes. To manage and
process this waste efficiently, the city
has three treatment facilities in
operation. These include:Windrow
Composting Method — A natural
process where organic waste is
decomposed into compost through
aerobic microbial activity.Torrefaction
Method — A thermal process that
converts waste into a carbon-rich
product, enhancing its energy
potential.Biomethanation— A
biological process that breaks down
organic waste to produce biogas,
which can be used as a renewable
energy source.

This information should
include total legacy waste
(Tonne) and treatment
achieved. Currently, no
remediation activities are
taking place. The process
will begin after the
approval of the Detailed
Project Report (DPR) and
allocation of funds.

This should include No of Hotels, Total
Waste Generated in KG per Day and
total waste collected and treated -
Approximately 112,000 kg of waste is
generated per day in the city. The
Varanasi Nagar Nigam (VNN) ensures
the collection of waste from nearly all
hotels across the city and efficiently
transports it to designated processing
plants.
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Varanasi Nagar Nigam

Ref. No. l;'l'/qﬂ'\tll ‘)h/"-)l'- D¢

To,

Divisional Forest Officer (DFO)
Ashok Vihar, PH-1,Varanasi
Van Prabhak,Varanasi Ho,
Varanasi, 221001

Subject: Report of legacy waste Status in Varanasi City
Respected Sir,

The Municipal Commissioner of Varanasi, via letter No. 346/SBM/VMC/2024-25 dated
08.10.2024, has submitted a proposal to the State Mission Director (SBM), Lucknow. This
submission includes a Detailed Project Report (DPR) based on a counter survey and
quantification conducted by the Municipal Corporation and the Regional Center for Urban &
Environmental Studies, Lucknow (under the Ministry of Housing and Urban Affairs,
Government of India).

The proposal seeks approval for funding of %6,428.99 lakh for the complete disposal of
1,284,806 metric tons of legacy waste.

The proposal sanction under process, which will be conducted The State-Level Technical
Committee, chaired by the Principal Secretary, Urban Development, Government of Uttar
Pradesh and the High-Power Sanction Committee, chaired by the Chief Secretary,

Government of Uttar Pradesh.

Upon approval, the disposal of legacy waste will be carried out in accordance with

government norms and guidelines.

Date Jiy /e[ 2625

Manclpel CAD Weste Legacy Wste
District || Solid Waste (TFD) (T7D)
(TPD) .
Amual Amual Total Treatment
t Treaiment
Ceneration Treaimen IGmration [Qaentity Qentity
Varanas|
Negar 346750.00 346750'0 32850.00 ||32850.00 1,284,806.00 |~
Nigam
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(£laboration: This data indicates an annual generation of 346750 Tonnes of Municipal Solid
waste, all of which Is reportedly treated, and 32850 Tonnes of Construction & Demolition
waste, which is also treated In full. The total quantity of legacy waste Is 1,284806.00 lakh
Tonne. The remainder Is subject to new disposal strategles dependent on funds.)

STATUS OF SOLID WASTE PROCESSING PLANT OPERATED BY KANPUR NAGAR NIGAM
Below are details of the solid waste processing facllities In Varanasi Nagar Nigam:

Instal i
SNo. [Plant ste Facllltles Ntited. Copacw
(TPD)
1 |Wasteto Cﬁpost—plant Karsada |  Composte/RDF 600
Waste to Charcoal plant, Ramna Charcoal 600
2 Ramna C&D Plant C & D PLANT 200
MRF 1-Ordaly Bazar
3 2-Fatman Road MRF Plant 6
3- Bhawaniya Pokhari
’ Waste to Energy
3 O 3 No. PLANT 15
2-PahariyaMandi
3-Bhawaniya Pokhri
Meat Bone Meal -
4 Karsada Carcass Plant 12 MT/day using
50 dead animals.

(Elaboration: The Municipal Corporation runs a solid waste with a capacity of 1215 TPD, a
C&D processing plant capable of handling 200 TPD, an MRF plant with 6 TPD capacity, and a
carcass processing plant that converts 50 dead animals per day into bone meal and tallow.)

/7

Municipal Health Officer
Varanasi Nagar Nigam
Copy to:

1. Municipal Commissioner Varanasi Nagar Nigam
2. Addition Municipal Commissioner (R) Varanasi Nagar Nigam

Municipal Health Officer

Varanasi Nagar Nigam —
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—
"
.; tndustries/HIW BMW MSW / CRD Legacy Waste Hotels/Ashrams §P2 Demnarcation /E-Flow Mining
Waste
MLD As per information received As per information | (Information to be | (Information to be (Information to  |(i) For Flood Pain Zone Demarcation of Varuna | As per Information
erated | from RO,UPPCR, Varanasi : received from provided by Nagar | provided by Nagar be provided by |River MOA dated 07-12-2024 has been signed | received from MO
Total Number of Mazardous  |RO,UPPCR, Varanasi : | Nigam/ Urban Nigam/ Urban Nagar Nigam/ by Irrigation Department & National Istitute of | Varanasi, at present
Waste generating Industries -16 |  Total Number of Development Development Urban Mydrology Roorkee (Uttara Khand). Flood Pain there is no
Industries,  Total waste Health Care Department) Department) Development |Zone wrok is Under Progress by National | sand/stone mining
-] Generation-755.637 MT/Annum |Facilities(MCFs)-501, Department) |istitute of Hydrology Roorkee (Uttarakhand) lease active in
Disposed by TSDFs)1.Bharat oil * Total wast - . ‘ v i
’ :wm M:ngshlm utd. Gata Gcmr:t:o:;l;lj (i) Flood Pain Zone Demarcation of Ganga aranas
no- 672, Kumbhi Akhabarpur (treated by CBWTF) River MOA dated 22-12-2023 has been signed B
Kanpur Dehat 2- UP Waste by Irrigation Department & National Istitute of
Management Project,Kanpur Hydrology Roorkee (Uttara Khand). Flood Pain
Dehat Zone Wrok is Under Progress by Mational
Istitute of Hydrology Roorkee (Uttarakhand)
17853 MLD This information This information This should (i) For Flood Pain Zone Demarcation of Varuna
(71.26%) currently should include should includetotal include Noof  |River MOA dated 07-12-2024 has been signed
being treated annual generation | legacy waste (Tonne) Hotels, Total  |by Irrigation Department & National Istitute of
(TPD) and and treatment Waste Generated |Hydrology Roorkee (Uttara Khand). Flood Pain
treatment achieved. in KG per Day and |Zone Wrok is Under Progress by National
achieved, along total waste  |istitute of Hydrology Roorkee (Uttarakhand)
with name of collected and
Treatment Facility treated (i) Flood Pain Zone Demarcation of Ganga
River MOA dated 22-12-2023 has been signed
by Irrigation Department & National Istitute of
Hydrology Roorkee (Uttara Khand). Flood Pain
Zone Wrok is Under Progress by National
Istitute of Hydrology Roorkee (UttarakKhand)
72 MLD (28.74%) is
currenty not
tapped to any STP.
STPs for treating
72 MLD sewage is
either under
construction or
plans being
apparased
\
Executive Eingeer

Bandhi Division, Vanrasi.
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39897

=T OF REGULATION OF FLOOD PLAIN ZONE IN VARANASI

Ciers of Executive Engineer, Irrigation Department, Varanasi (vide letter
. 260/BDV, dated 14.02.2025) is filed herewith and marked as Annexure No.
— 1. The following tabulation summarizes the flood plain zone regulation and

Areca/
Towns

River \\Flood Plain Zone Notification

Encroachment

Removal Status Timeline

Demarcation

Varanasi

Ganga

«

GO No. 24/2025/107/2025-27-Sin0-4-
16(Writ)(NGT)/2023 dated 29.01.2025
(Govt. of UP)

Varanasi

Varuna

As per information received from!
EE,Irrigation dept, (i) For Flood Pain
Zone Demarcation of Varuna Riveq
MOA dated 07-12-2024 has been signed
by Irrigation Department & National
Istitutc of Hydrology Roorkee (Uttara
Khand). Flood Pain Zone Wrok is Under
progress by National Istitute ol

Hydrology Roorkee (UttaraKhand)

- - 06 Months

Exccutive Engincer

Zandhi Division, Varanasi.
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